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CI_ I aDd D Employee. 01 Madbya 
PraIIesh 

nos. Shri NltIraJ SlDa'h ChaulU\ary: 
Will the Minister of Bome Affair. 
be pleased to state: 

(a) the number of Madhya Pradesh 
Government employees on deputation 
to the Centre; 

(b) how many of them are cIaas I 
and class II officers; and 

(c) how many of them have beeD 
provided with residential accommo-
dation? 

The MInister of State bl the MIDIs-
try of Bome Affairs (Shri Vldya 
CharaD Shakla): Ca) to (c). Infor-
mation is being collected and .... ill be 
Jaid on the Table of the Lok Sabha 
as soon as possible. 
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Syllabus of Primary Schools in Delhi 

3206. Shrl Atam Das: Will the Minis-
ter of Education be pleased to ,;tate: 

(a) whether it is a fact that the 
syllabus of books for the Primary 
Classes in Delhi has been changed; 

(b) whether il is also a fact that 
the books prescribed in the new 
Syllabus are not available in the 
market as they have not yet been 
published; 

(c) if so. when these are ~ t  

to be published and made available 
for Rale so that the students are in a 
position to comp1ete their home work. 
entrusted by the teachers; and 

(d) the reasons for not getting the 
books published in time? 

The MinIster of Edaeatlon (Dr. 
Trigona Sen): (a) Yes Sir, the 
syllabus has been revised by the Delhi 
Administration in respect of the fol-
lowing subjects and classes with ef!ect 
from 1967-68:-

(i) Hindi for Class n. 
(ii) Social Studies for Classes I, 
n, UI, IV and V. 

(b) Yes Sir, in so tar as Text Books 
of Social Studies for Classes III to V 
are concerned. 

(c) By the end of June, 1,",7. 

(d) Due to diffictilties in printing. 

Arrest of Pakistani Natlonalll 
Overstayinc in india 

3207. Shri Atam Du: Will the 
Minister of Home Affairs be pleased 
to state: 

(a) whether it is a fact that five 
Pakistani nationals have been arrest-
ed recently in Bhuj in Kutch district 
for over-staying in India for the last 
ten year.o; 

(b) whether any inquiry has been 
conducted against them; and 

(cl it so, whether they are Pakistani 
spies, spying in India? 

The Minister of State in the Minis-
try of Home Affairs (Shri Vldys 
Charan Shukla): (a) ~  Sir, t.wo of 
them have since been deported to 
Pakistan. 

(b) Yes, Sir. 

(c) None of them was found to be 
engaged in spying activities. 

P.M.G. Ofllce, ShlllonC 

3208. Shrl Dhireswar Ka1lta: Will 
the Minister of Communication be 
pleaseif to-slate: 

(a) whether it is a fact that in 
1962-national crisis. p.M.G. Office In 
Shillong could not serve the nation 
and the same was shifted to Gauhati; 

(b) whether Government are aware 
that there has been a persistent 
demand in Assam to shift the P.M.G. 
Office from Shillong to Gauhat!; and 

( c) if RO. the action hein, taken in 
the matter? 

The Mlnlster of State in the Depart-
ments of ParUamental7 Affair!! anll 
Communications (Shri I. K. GajnU: 
(a) No, Sir. The P.M.G.'. Office re-




